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Threatening Letter to Indian High
Commission.

4885. SHRI MADHAVRAO SCIN-
DIA : Will the Minister of EXTERNAL
AFFAIRS be pleased to statc:

{a) whether it is a fact that country’s

igh Commission in London have been
threatened for assassination in casc a person
who is being tricd in Srinagar on charges
of Bank robbery and murder, is not re-
leased immediately;

(b) if so, his reaction in the matter; and

(c) the steps pro) to be taken for
the security of the High Commission ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI 8. KUNDU) :

(a) An anonymous message recorded
in a cassct tape was received by our High
Commissioncr in London on 8th November,
1977 threatening bis life if a person who
was convicted in 1968 in Jammu and
Kashmir for armed dacoity and murder
was not released immediatcly. This
person had managed to escape from jail on
8/g December, 1968 and was rearrested in
June, 1976 when he, alongwith two other
persons, attacked a Bank is Jammu and
Kashmirand murdered the Bank Manager.

(b) The case is being dealt with under
the process of Law.

(c) Basically, the provision of security
for personnel and property of Embassies,
High Commissions, Consulates, ctc., is the
responsibility of the host Governments.
For our part, we have advised all our Mis-
sions to observe and intensify all depari-
mental security measures and to keep in
«lose liaison with the local foreign offices
and security agencies. In selected Mis-
sions, home-based security staff have been
posted.

In the present case, the matter has been
brought to the notice of the U.K. Govern-
ment for ensuring adequate protective
arrangements.

Construction and completion of Pro-
jects in S. E. Asia, West Asia and
Afri

4886. SHRI GANANATH PRADHAN:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) what are the projects which have
been completed and are being constructed
by Indian firms in the private, public
and joint sectors in S.E. Asia, West Asia
and Africa and money invelved in these
projects;aal
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(b) how many persons are employed in
these prajects?

THEMINISTER OF STATE IN THE

MINISTRY OF EXTERNAL AFFAIRS
{SHRI S. KUNDU):

. (a) and (b}, Indian firms are participat-
ing in a large number of proiects in South.
Ea:t_.‘_\sil, West Asia and Africa. The

q infc ion is being collected and.
will be placed on the table of the House
a3 soon as possible.

up inP & T Dep

4887. SHRI SHYAM SUNDER
GUPTA : Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) the number of officers, former Secre-
tary, Ministry of Communications superse-
ded firse as Joint Secretary then Addi-
tionalSecretary and thenSecretary;

(b} the post in the pey and date on
which he joined in Pos:s and Telegraphs
Department;

(c} the date on which he was promoted.
to the Telegraph Engincering Service and
his demic profesional 1 ons -

(d) the number of times he was sent to
forcign countries with their names for
training or for some other assignment while
working in the Director General, Posts
and Tel Ministry of C ica-
tions; and

(#} the utility/benefit which the Depari-
ment got from such foreign tours/visits?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
éS!'ll)RI NARHARI PRASAD SUKHDEO

AD:

(a) Appointments to senior posts of the
level of Joint Secretary and above in the
Government of India are filled on the
basis of selection on merit from amongst
officers belonging to diffe gani
Group ‘A’ Scrvices keeping in view the
requirements of cach job and the qualifica~
tions and experience of persons within the
ficld of choice. These appointments are
made on tcnure deputation from various
Services. Officers  of diverse Services
have no common serniority, and as such the
question of supersession would not arise in
such appointments.

(b) Shri S. M. Agarwal joined as Engi-
neering Supervisor in Posus and Tele-
graphs Department on g-11-1941 in the
pay scale of Rs, 80-5-130-10-240.
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{c} He was appointed as Auistam Divi-
sional E p_Fo )
on 14-10-1944 on the results onhe compe-
titive examination conducted by the then
Federal Public Service Commission in
November, 1945. His academic/profes-
sional \H are B. S¢./G
Tuostitute o. Electrical Engineers(London).
(d) and (e). A statement is laid on the

Table of the Lok Sabha.
[Placed in Library(See No. 17-1450)/77]

All complaintx of corrnption and
;Ed use of powers against CPFC.

4888. SHRI DENEN BHATTACHA-
RYA : Will the Minister of Par!
Afinire be pleased to state.

(a" whether many complaints, including
Lines by Memberr of Parli

were made against the present Central
Provident Fund Commissioner alleging
corruption, misuse of powers etc;

(b) if 30, whether instead of indepen-
dently investigating those complaints as
wequired by Government’s instructions,the
same were referred to the C.P.F.C.; and

(¢} whether in the interest of clean ad-
ministration, Government would refer
those complaints to the C.B.I. for proper
and independent investigation?

‘THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM
KIRPAL SINHA): (a) Some complaints

have been received.

(b) Factual position was ascertained
from the Office of the Central Provident
Fund Commissioner. The matter was
subsequently examined in the Ministry
after scrutinising the relevantfiles called
for from the Office of the Commissioner
and a report was submitied to the Shab Co-
mmission. Simultancously, the matter has
‘been referred to an independent authority
for advice.

{c) The question of referring these
complaints to the C.B.1. will be considered
at the appropriate time, if such reference
is considered necessary.

Anand Margis meeting abroad
835 SHRI PRASAN‘NBHAI MEHTA:
SRRT sx-lmxzksmmr
VAGHELA:

SHRI ANANT DAVE :

‘Will the Minister of Extersml Affairs
‘e pleased to state:

(l) whm.htr the attention of Government

drawn to the press repart “Marg
meetahdwmnﬂlqy‘.

PAUSA 1, 1899 (SAKA)

Written Answers 138

(b) if so, whether they have decided to
hold the meeting in London;

(c) whether the Government of India
have requested the U.K. Government
not to allow the conference; and

(d)’if 80, the reaction of that Govern-

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI S. KUNDU) (a) Yes, Sir.

(b) The Government have no information
on the venue of the me=ting.

(c) and (d). Do not arise;

Arrest of Bangladesh Ciltizens.

4890. SHRI SAMAR GUHA: Wil
the Minister of External Affairs be pleased
to state:

{(a) whether many Bangladesh citizens
have been arrested during 1977;

(b) if so, their number:

(¢) how many of them have been tried
and imprisoned, pushed back to Bangla-
desh and are still in Indian prison;

(d) whether raany Bangladesh minori-
ties have hclplessly :rossecfmto India and
are staying here for several vears;

(e} whether they are living as Stateless
persons in India;

(f) whether it has created extremely
difficult muauon for carnmg xheu livelihood
of

nd
their sons and daughters; and

{g) if so, will the Government grant
them citizenship right without delay?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI S. KUNDU) :(a) to (c). Informa-
tion on it it being collected which
will be lald on the Table of the House,
ave
been puuhed back; those who arc  found
crossing over’o or staying in Indiaillegally
are asked to go back.

(d) to (g). These points were covered to
the extent possible in the Statement made
in Lok Sabha by the Minister of State in
the Ministry of External Affairs oo rst
Docember, 1977.





